FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF
Iworld Digital Solutions Private Limited

RELEVANT PARTICULARS

Name of corporate debtor

Iworld Digital Solutions Private Limited

N | —

Date of incorporation of corporate
debtor

9 January 2014

Authority under which corporate
debtor is incorporated / registered

Registrar of Companies, Delhi

Corporate Identity No. / Limited
Liability Identification No. of
corporate debtor

U72300DL2014PTC263293

Address of the registered office and
principal office (if any) of corporate
debtor

Registered Office Address as per the MCA
Records: 79, First Floor, Paschimi Marg,
Vasant Vihar, South West Delhi, New Delhi,
India-110057.

Insolvency commencement date in
respect of corporate debtor

9th May, 2025 (Order uploaded on NCLT
website on 14.05.2025)

Estimated date of closure of

insolvency resolution process

5t November, 2025

Name and registration number of the
insolvency professional acting as
interim resolution professional

Name: Anurag Nirbhaya
Reg. No: IBBI/IPA-001/IP-P00870/2017-
2018/11468

Address and e-mail of the interim
resolution professional, as registered
with the Board

Address: 204, Sagar Plaza, Plot No.19, District
Centre Laxmi Nagar, New Delhi -110092
Email Id: anurag@canirbhaya.com

10.

Address and e-mail to be used for
correspondence with the interim
resolution professional

Address: 204, Sagar Plaza, Plot No.19, District
Centre Laxmi Nagar, New Delhi -110092
Email Id: cirp.iwdspl@gmail.com

11.

Last date for submission of claims

234 May, 2025

12.

Classes of creditors, if any, under
clause (b) of sub-section (6A) of
section 21, ascertained by the
interim resolution professional

NA

13.

Names of Insolvency Professionals
identified to act as Authorised
Representative of creditors in a class
(Three names for each class)

NA

14.

(a) Relevant Forms and

(b) Details of  authorized
representatives
are available at:

a. Web link;
https://ibbi.gov.in/home/downloads
Physical Address; same as above in point
no. 10

b. NA




Notice is hereby given that the National Company Law Tribunal, New Delhi Bench (Court-VI)
has ordered the commencement of a corporate insolvency resolution process of the IWORLD
DIGITAL SOLUTIONS PRIVATE LIMITED on 09.05.2025.

The creditors of IWORLD DIGITAL SOLUTIONS PRIVATE LIMITED, are hereby
called upon to submit their claims with proof on or before 234 May, 2025 to the interim
resolution professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its
choice of authorised representative from among the three insolvency professionals listed
against entry No.13 to act as authorised representative of the class [NA] in Form CA.

Submission of false or misleading proofs of claim shall attract penalties.

Date: 15.05.2025
Place: New Delhi

Sd/-

Anurag Nirbhaya

Interim Resolution Professional

In the matter of Iworld Digital Solutions Private Limited

Regn. No.: IBBI/IPA-001/TIP-P00870/2017- 2018/11468

Regd. Address:-204, Sagar Plaza, Plot No. 19,

District Centre Laxmi Nagar, New Delhi-110092

Email Id: anurag@canirbhaya.com, cirp.iwdspl@gmail.com
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KIFS HOUSING FINANCE LIMITED KIFS HOUSING FINANCE LIMITED KINETIC ENGINEERING LIMITED
Registered Office: fth Floor, KIFS Carporate House, Baside Hotel Planat Landmark, Near Ashok Valika, BRTS, Registered Office: 8t Floor, KIFS Corparate House, Beside Holel Planel Lendmark, Near Ashak Valika BRTS, ISKON - Regd. Office : D-1 Block, Plot No. 1872, M.L.D.C, Chinchwad, Pune - 411 015
ISKON - Ambli Road. Bodakdev, Ambli, Ahmedabad, Gujarst - 380054, ' Ambll Road, Ambl, Abmadabad, Gujarat - 180054 Corporate Office: C-802, Lotus Park, Graham Firth Campaund, , Ph.: 91-20-66142078 | Email: kelinvestors@kineticindia.com
Corporate Office: -E—ED?. Lofus Park, G{aha‘:n Firth C-:-rr-pnll:mu:l_ Weslern Exprass Highway, Garegaon [East), Wastetn Exprass Highway, Garegaon (East), Mumba - 400063, Maharashtea, India, Ph. No.: +91 22 61796400 I L Website: www.kineticindia.com | CIN - L3581 2MHASTOPLCO 14819
Mumbal - 400063, Mﬂl?ﬂr:'lﬁhll’a. ircdia, PhNao.: +51 22 51?%“{':‘. E-mail: EUH'E:D@HFEM.IEII’IQ.WI"H E-malk: mﬂtﬂt@klrﬁmu&rﬂ i | Wabzits: Wi b.‘@"ll:l.lill'lg ] | CIN: URSE2 G 20 EPLOIRS0TE RBI COR: DOR-AD145 e s e S i n— B — —
Webskte: www kifshousing com CIN : US5022GJ2015PLCIE50TS RBI COR: DOR-00145 ; L Elalimlres : i w2l Exmc'f OF WHEuLIDA‘rEp mnm H‘Hﬁﬂﬂ] AL
Appendix IV Symbolic Possession Notice (For Immovable Property) NOTICE UNDER SECTION 13(2) OF THE SECURITIZATION AQND RECONSTRUCTION OF FINANCIAL ASSETS =y S o B LV 5 RS N, ST P N S S S el -
Wheress, the undersigned being the authonzed officer of Kifs Housing Finance Limited {(KHFL) under the Secrifisation and AHP E!‘FDEEFMEHT OF EEEURIT.? I!‘I'I'EFI:ESTAET. AU FERRENC 31 A1) —ps | HEEHI'TE FDH THE mﬂ E"nEu EHBED 31 H"HEH 2’“25 v
Reconstruction of Financial Assests and Enforcemant of Securily Inberest Act 2002 and in exercise of power conlarred ::1 "Eﬂ":hﬂmr 'mr_'};:"'a.'iﬁﬂh“:ﬁ'f“"" I'_:F'“‘“ﬁiﬂ Eﬂmtﬂﬂa”jmmm lg;?‘gh H'FLIS HS:IUI:%EIPG F.'.ﬂTEEE L";"”T'EF". bz (Rs in Laihs
umder section 13(2) read with Rule 3 of the Secunty Interest (Enforcemant] Rules 2002, Demand Netice(s) issued by SY0 PRGRING i+ LN, FIOINIGIGE. ORDEIOE: D0 NG . LOE ARG TN 18 ot SUAa0e )Rl 5 Year Ended | Year Ended
Autharized Officer of the Company 1o the Borrower(S] [ Guarantor(S) mentioned harein balow %o repay the amaunl detadied Demand Nobica dated as menfionad hf"b"" Under Sec 13[‘-":1 o SEELM*“:H'W and Reconsiniction 5{":"1'3”5'3’ "I'. Particulars March 31, 2025 |March 31, 2024
mentioned in the notice within &0 days from the date of receipt of the said notice. This barrower having faded 1o repay the | | 4858l Enforcement of Secunity Interest Act 2002 by Registered Post ! Speed Post! Couner with acknowledge due 1o you i {Audited) (Audited)
amaunt, natice hare by given fo the Borrower(s} f Guarantons) and the public in genaral that the undersignad has taken which has been returred undeliversd | acknowlesgment not -':EII:EI'.l'Gd Wa have indicated our infenfion of taking ' | Total R : o 14,245 14,393
passession of the propenty describad here in below in axercss of powers confarred on him undar Sub-Section (4) of the | | possession of securities owned on one of you as per Sac. 134) of the Act in case of your fallura to pay tha amount glal heVENnue oM parasans ; :
Saction 13 of the said Act read with Rule & of the Security Inferest Enforcement rules, 2002 The Borrowers attention is manfipnad befow within 60 days. In the avanl of your not discharging &ability as sal out herein above the Bank | Secured 2 | Met Profit/ (Loss) (before tax, Excephional and!or Extracrdinary |tiems) 623 515
invited 1o provisaan ol sub-saction (B) of saction13 of tha Agl, in réspect of lime available, e redesm the securad assats. Credhor may exercise any of fa right conferred wide sectiaon 13{4) of SARFAESIACE and while publishing the possession ; Excenti [ i
The Borrower in paricular and the public in generad are hereby cautioned not to deal with ihe propety and any dealings nefice awclion nodice, electronizally or otherwise, as required under the SARFAES] At the Bank/Secured Creditor may 3 | Nt F‘n:nf.rt { {Lioss) betors tax (after thnﬁ anld 2] E:-:h'aufdlnarly Hertts) 623 315
with the property will ba subject ko tha change of KIFS for an amount as mentioned harein under with the inferast thereon also publish your photograph, Details are hereunder:- 4 | Net Profit/ [L':'55:| after tax (after EEEEP“D'?H andjor Extraurdlnar'g.r Iiems) 623 515
gy, |Mame of Borrowers! | Domand Notice/Date ’Eﬂ;ﬁm “Branch' | Name of Borrower! |Demand Notice| 5 | Total Comprehensive Income for the period [Comprising Profit ! (Loss) 04 4495
Hal Guarantors & Amt, Outstanding Detail of Secured Assats: Natice 3. Application | Co-Bomower'Guarantors| Date Amount Detail of Secured Assets: for the period {after tax) and Other Comprehensive Income (after tax)]
L. L ERNLIA =SB AY Date i Type)| |INO NollRN |  &DateofWPA | Outstanding 6 | Equity Share Capital 2,341 2.216

1|1, Mritunjay Yadav |Demand Notice Date :Araz No 610 M Mouza Mohiuodinpur Tappa Uan,| Symbobe 1 | CHANDI 1) Gullu Gullu Demand |Wo. Mo (6 Rakba Kurad Teh. Kharar Distt Mehal, Ropar, =1 Other Eani ?:EEEI 3'?53

{Applicant) March 04, 2025 |Paragana Magahar Purab Tehsi Khalilsbad Distncl] May 10 GARH (Applicant) Notice Date |Punjab, India, 140103 As Per Sale Deed:- East : Road 27, : quity : :
2, Dharmendra Ois. : Rs.1061730;- |oant Kabir Nagar, Near, Kashiram Awas, Bast| 2095 148341 [2) Mukta Mary 09, 2025 |West : Piot Cf Bhagwan dass 27, North : Plot Noni ram 201, 8 | Eamings Per Share (Face value of Rs 10 each)
Yadav Branch /LAN:: |nSMpredesh, Incke.27 247, Egundaries an-Far Saly LNHECHN|  (Co-Applicant) S| South : HioLal Ram 20 As per Site:- East: Road 27, West: Basic EFS (not annualised) (in Rs.) 2.88 2.35
{Ca-Applicant) Gorakhpur | 12942/ miﬁ;'_ La:n;] E” Eﬂll:a_f. Sum? 'L;:.TEE, Sallar 008955 | NPA: April 10, 2025 Rs. E34009/- Hrﬁﬁs}ffg-lﬁgg'rﬂdlﬂnnh : Plot Of Wonl Ram 20, South % | Eamings Per Share (Face value of Rs 10 each)
NPA: February 10, | LNHLGORO11827 \Boundaries as per Site;- Eastd- Land Of Yaday Ji : _ - = . : . Dilluted EPS {not annualised) (in Bs.) 286 2,35
2025 Westi- 18 Kachcha Rasta. Northi- Nilmani The atove mertioned BomowersGuaranions ane advised (1) To collect the ongina! notice fram the urdersigned far more

'v.".*-sl".l.'ahrrr:pa.Enull-h1.~Lartdﬂ1"5hlahl:lu:‘Jdill and complete detaits and (2) To pay the balance owlstanding amount interest and costs ek, within 60 days from the date of KEY STANDALONE FINANCIAL INFORMATION :

7 |7, Manc] Kumar Demand Notice Date : |frazi No Ghata Shankhaya 828, Shahe Ghalampur] Symboie rrodice refernad o above 1o avald further action under tha SARFAES|Act, . : Quarter Ended | Quarter Ended | Quarter Ended| Year Ended | Year Ended
2. Akanksha Ois. - Rs.819336- |Fradesh. India, 208206, Boundaries as Per Salel 2005 o 2025 2024 2024 2025 o024
Mishra H,'a'mh'r LAN . |Deed:- East- Plot Of Ramchandra And Stays Narayan
ic ligant) Kighpanr 1 16635 | t.qr.-d Other, West- Khadanja Marg, North- Hia Harish (Audited) (Unaudited) {Audited) (Audited) | (Audited)

i {Chandra Nigam, South-Remaining Parl Of Plol. 1 | Tatal Income from Ooeiatons. 1 386k 1 2aon0 | 4000 | 14728 | 14303
MPA: January 10, LNHEKANO12857 |Boundaries As Per Sie:- Easti-Vacant Piot Of Ciher Total Ipcume from Operations 3854 2880 4070 14248 14393
2025 West1-15 Ft Wide Road, North1- HiQ Harish Changra £ | Profit ! (Loss) before Tax a2 327 ay 673 od7
Migam, Southi-Plol Cf Fateh Bhadur Singh | 3 | Profit / (Loss) after Tax &2 327 a7 673 237
o il oo 5hl:mmﬂ'f ﬂﬂ“ﬁm HQHHHWEREhLGUTj?HTﬂ? o v il 4 | Total Comprehensive Income iafier tax) 63 327 76 f54 517
et s Guaranior’s an hanaby pul o caulion fhe properly may ba so any lime heran afier by swey of publc : : 2 /
suclioniEncars nd as such 1is may also be fresed as A Nofos LnderrHuJEE-_H&FchEB:urr,' livtarast) Enfomament Rues, 2002, Hu%as. The above is an E:{tra{:t_ of the detailed format of Results for quarter and year a:_u:lad h'!gr-::h 31, 20253 which have bean
The detatedinventoryandPanchnama coukd not be recorded due i absinucfions s such praperty has been phatographed. reviewed by the Audit commitiee and approved by the Board of Directors and filed with the Stock Exchange under
Date : 15.05.2025 | Place : UTTAR PRADESH Sdi- Authorised Officer, KIFS Housing Finance Lid. Regulation 33 of the SEBI (LODR) Regulabons, 2015. The full format of audited financial results for the quarter and year
ended on March 31, 2025 are available on the stock exchange websile at www.bseindia.com and also on Company's
websile at www_ kineticindia, com.
For and on behalf of the Board of Directors
Y cA" FIH HOMES LTn. r, E E For Kinetic Engineering Limited
CIN - LEST10KA198TPLCO0S69S Sdi-

CanfinHomeslid 15T FLOOR, 5C0 2, SECTOR 8, HUDA MARKET, KARNAL, L -.J - Date : 13.05.2025 Ajinkya Arun Firodia (Vice Chairman & Managing Director)

Hosnaer canena el HARYANA-132001, TEL. : 0184-2231555, 7625075210 . 52222 piace  pune DiN: 00332204
ey P e Kol Email : kamalf@canfinhomos.com 3iinfotech

APPENDIX- IV-A [See proviso to rule B (B)] = = B 3 A S CiN: L4204 TN1986PLC013087
Sale notice for sale of immovable properties 3' I“'“t&Ch I_Imlted MANALI Mﬂ_ﬂﬂll Petrnchemlcarls Limited Websile: vww manalipetre.com

E-Auction Sale Notice for Sale of Immovable Assets under the Securitisation and (CIN: L67120MH1993PLC074411) PETROCHEMICALs  Edistered Office; "SPIC House”, Telefax: 044 - 2235 1093

Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 Regd. office: Tower # 5, International Infotech Park, Mo. 88, Mount Road, Guindy, Chennal - 600 032,  E-mail: companysacratans@imanalipetro.com

read with proviso to Rule 8 {6) of the Security Interest (Enforcement) Rules, 2002 Vashi Station Complex, Navi Mumbai 400703, Maharashtra, India.

MOTICE is hersby gven fo the public in general and in pardicular to the Borrower {s) and Email: investors@3i-infotech.com | Website: www.3i-infotech.com | Tel No.: 022-7123 8000 EXTRACT FROM THE STATEMENT OF FINANCIAL RESULTS

Guarantor (s) that the below described immovable property mongagedicharged to the - - - - FOR THE QUARTER AND YEAR ENDED 31.03.2025

Secured Creditor, the physical possession of which has been taken by the Authorised Officer Extract of Audited Consolidated Financial Results for the quarter [2 in Lakh)

of Can FinHomes Lid., Karnal Branch, will be sodd by holding e-auction on “As is where is’, ended 31 March 2025 ]

"As |s what is", and “Whatever there is” on 1B.06.2025 . for recovery of Rs. 22,256,437 ( in Lakhs) Consolidated

[Rupeas Twanty Twao Lakh Twenty Five thousand Four Hundred Thirty Seven Only) due to Sr. Quarter Ended | Quarter Ended | Year Ended ;

Can Fin Homes Lid, from Mr. Sunil Kumar slo Mr. Hari Chand Yerma & Mrs. Priyanka No. PARTICULARS 31-03-2025 | 31-03-2024 | 31-03-2025 Particulars Quarter ended Year ended

Rani wio Mr. Sunil Kumar{Borrowers) and Mr. Ashok Kumar sio Mr. (Audited) (Audited) | (Audited) 31.03.2025 | 31.03.2024 | 31.03.2025 | 31.03.2024

Hadamathtﬁuamtnrg],as_un 14.05. 2025, together with further intarast and other charges 1| Revenue from operations 18,700 19704 | 72576 | Audited

therpon, TTie rEHEﬁE?:ﬂDiEWI" b8 23 22'G.I:I-|;:l&|:lllrrﬁul:ﬂ::ES T“Tw L, Gy ar.lm e 2 | Net Profit / (Loss) excluding Exceptional Income & including 629 (4,712) | 1,161 l Total Income 21 834 26 263 892 163 106,151

eamestmoney deposit will be Rs.2,20.000r-{Rupees Two Lakh Twenty Thousand Oniy, Discontinued Operations for the period (excluding additional _ : ' ' : e

Description of the immavable property charge of interest (notional) required under Ind AS 109 on fair Met Profit for the period (before Tax, Exceptional
All PME- Ell'l-ﬂ ﬂEIIﬂETI:I'fLEIHd SﬂUH!EdHFFﬂFEﬁ:} |d1usczau,1 HE meaElH'I“-g WEq‘fﬂrﬂE. valuation of preference shares and bhefore TaX) r and E}:_[rf_-'t_ﬂr_dlﬂ EIH,'_I_“_E"R!%!_ 1 .9;15 1 .-354 4.525 3.8BRS
Khewat No 1217 Khatoni Number 1859, Khasra No. 112671625/ 2min{8-16),as per 3 | Net Profit/ (Loss) for the period including Exceptional Income 629 (9,896) 1,161 | Mel Profit for the period before Tax (after Exceptional
Jamabandi year 201415, Gall No. 13, Shiv Celony, Karnal, Haryana-132001 & Discontinued Operations (after considering additional and Extraordinary ltems) 1,594 800 4,205 3,335
_ ; : charge of interest (notional) required under Ind AS 109 on : :
Boundaries: North by :- Z2.5ft, Rasta, East by :- 20ft, House of Kanshi Ram fair valuation of preference shares and before Tax) | el Profit for the period after Tax (after Exceptional
Waskiy o2 Part ol lat, Southby:- 2Lk Kouss o Rl 4 | Net Profit/ (Loss) for the period (including Exceptional Income | 2,690 (9.993) 2535 AR Exliacrainary nie) _ _ Lt L 931 el
Known Encumbrances: Nil & Discontinued Operations) after tax | Total Comprehensive Income for the pericd [Comprigsing Profit for
The detailed terms and conditions of the sale are provided in the official websie of Can Fin 5 | Total Comprehensive Income for the period [Comprising Profit 2,450 (10,208) 1.200 the periad (after Tax) and Other Compreheansive Income {after Tax)) 1,474 296 4 566 3.025
Eﬂ:lfﬁm-;4h=m5'-‘“fﬂ*'ﬂ ﬂﬂﬂﬁﬂhﬂmﬂﬁ-mﬂrsﬂﬁhﬂ'{“ﬂ aspi| / (Loss) for the perod after tax and Other Gomprehensive Equity Share Capital (Face value of T 5/- each) 8,603 8,603 8,603 8,603
1 auction ! ] Er ncom r tax | ; x :

it e L e PC'Z ei e.ta;h e T T : =TT 1 Other Equity excluding Revaluation Reserves as at 31st March 1,00,842 O7.567

Date: 14.05 2025 Place : Kamal Sdi- Authorised Officer Can Fin Homes Lid. — Pe":rseha":Z'(if E— — T R Eamings Per Share (EPS) ¥ 5 sach (Basic and Diluted)

g : . . : ! (Mot annualized) 0.63 0.31 1.70 1.12

Diluted Earnings Per Share (of Rs 10/- each) 1.58 (5.92) | 1.49
. . . . Note:
Karnataka Bank Ltd. I@ Extract of Audited Consolidated Financial Results for the quarter 1, Additionalinformation on Standalone Financial Results pursuant to proviso to Reg, 47 (1) (b
oW Your Family Bank. Across India. p— ended 31 March 2025 ( in Lakhs) | 2 ded Y ded
Regional Office: Delhi [ Phone : 011-40591567(Ext-240) ST Quarter Ended | Quarter Ended | Year Ended _ ] senkichiolts adviking
B R e Edan : dehisem@iibank.com pe PARTICULARS 31-03-2025 | 31-03-2024 | 31-03-2025 Frdeua | 31.03.2025 | 31.03.2024 | 31.03.2025 | 31.03.2024
Website : www.karnatakabank.com (Audited) | (Audited) | (Audited)

New Delhi-110060 CIN  :L85110KA1924PLCO01128 , | | Audited
“““““““““““ B REGIONAL OFFICE, DELHI | L{rueuenueiam.opeeaiions 9970 9,183 _.f 36462 Total | I 17313 19 884 S 82 208

Mr. Kagil Sh Sio Mr. Vined Sh M. Vinod Sh SloKCSh 2 | Net Profit/ (Loss) for the period including Exceptional Income 2,909 (4,564) 4,725 | a. aopie - : : :

T RN TRl ] WATIME SEXRTRTRR | PR, TE RS SR TRITTER o ek & Discontinued Operations (after considering additional Profit Before Tax 535 141 {977) {758)

Residing at: Flat No, 1007, Bleck F, 10th Fier, | Residing at: 46 Gharonda Apariment, charge of interest (notional) required under Ind AS 109 on

; . , , Profit After Tax 308 {203} (874) {925}
Sector 61, Man Heights Dream Homes, Mangal | Srestha Vihar, Shakurpur Baramad, fair valuation of preference shares and before Tax) | | Tl Camr e ar e e IE_I:IFE! (206) (B87) (647)
Kalan, Fundli, Sonipat 131028, Haryana. |East Delhi, Delni- 190082, 3 | Net Profit/ (Loss) for the period (including Exceptional Income | 4,449 (4,564) 6,265 5 :
Sir/ Madarn, & Discontinued Operations) after tax | 2. The Board of Directors has recommended a dividend of T 0.50 (10%) per share on 17,19,99,229 equity shares of ¥ 5/- each for the
The Overdraft & Cash Credits Alc No. 3307000100000201 dated 07.02.2022 for Note: financial year 2024-25, subject to approval of Members at the Annual General Meeting.
Rs.10,00,000.00, th!?l credil faciily avalled at Kundli Branch by You No.1] Mr. Kapil The above is an extract of the detaileq form_at of Standalone and Consolidated Fir_lancial Results for 3 The ﬁQUFEE fﬁrquamr ended 31st March ara the bahngiﬂg ﬁgu[es between audited EﬂﬂUEIﬁQUfEE in respect of the full financial year
Shsafad 2 Nom patforming Ausat o 28,01 2028 ot scion ar SARFALStAGt| | (Licting Oblgations an Disiosue Requirements) Regulations, 2015, Th fll ot o e Stanceicre | | 2" e fubished year-o-date igures upto the tird quarter ofthe previous fnancalyear.
assified as Non-Performing Asset on 23.01. and that acton under ; : : ; T :
has been iniliaied by igsuing a defailed Damand Notice under Section 13(218(3) of and Consolidated Financial Results is available on the Stock Exchange websites (www.nseindia.com / 4. The Ehﬂw 5 Hn E:tmd of ‘hﬁ' detailed fDITﬁat quuartﬁﬂ}fl'y'_&aﬂ}f results filed with the Stock EIWEHQEE under EEQU|E11'EI~!'I 33 of thﬂ
- T ool TRt www.bseindia.com) and the Company’s website (www.3i-infotech.com). The same can be accessed b SEBI (Listing Obligations & Disclosure Requirements) Regulations, 2015, The full format of the Quarterly / Yearly Financial Results is
Securilisation and Reconstruction of Financial Assats and Enforcement of Security " : ny y : ; ; o )
Interast Act, 2002 by the Authorised officer of the Bank on 06.03.2025 to the parties scanning the QR Code provided herein. . available in the website of the Company www.manalipetro.com and the websites of the Stock Exchanges.
roncemed, The said Demand Notice sent by speed past with acknowledgments fo above by, L= By order of the Board NSE URL - hitps:fiwww.nseindia.comigel-quotes/equily?symbol=MANALIPETC .
mentioned addresses, have been retumed undelivered, Hence, we have published the for 3i Infotech Limited BSE URL - hitps:/fwww.bseindia.com/stock-share-price/manali-peirochemical-itd/manalipetc/500268!
confentz of the Demand MNofice by way of this Motice by cbserving the procedures laid Sd/- By order of the Board
down In the SARFAES| Act 2002 The balance as on 05.03.2025 ie. Rs.10,25837.84| | Place : Navi Mumbai _CAUttam Prakash Agarwal For Manali Petrochemicals Limited
(Rupees Ten Lakhs Twenty Five Thousand Eight Hundred Thirty Seven and Paisa Date : May 14, 2025 Chairman & Independent Director
Eighty Four Only) Under Overdraft & Cash Cradits Account No. 2907000100000201 with R Chandrasekar
future rate of interest @ 11.19% compounded menthly with effect fram 01,03.2025, You Place : Chennai Managing Director & CEO - MPL Group
are called upon to pay the same within 60 days from the date of this paper publication, Date : May 13, 2025 DIN: 06374821
BRIEF DESCRIPTION OF MORTGAGED PROPERTY:
All that Part and Parcel of Residential Fiat Bullding on 10" Floor measuring 424,35 Sqft
situated on plot { floor No. F-1007, Sector-61, Max Height Oream Homes, Mangal Kalan, 8 l
Kundli, Tahsd- Rai, Dist- Sonipat, Haryana, balonging to Mr. Kapil Sharma. K? r 0' S K a r
Please note that I, the Authonsed Officer of the secured creditor Bank infend to enforce the EXTRACT OF STANDALOMNE AND CONSOLIDATED AUDITED FINANCIAL RESULTS Oil Engines
aforesaid sacurities in the avent of faliure to discharge your liabdities in full on or before the FOR THE QUARTER AND YEAR ENDED 315T MARCH 2025
expiry of 60 days from the date of this publication Notes:
PLACE: KUNDLI Sd!- For Karmataka Bank Ltd - : ; ; 1 The aboveis aneaxtract of the detailed format of
y . Standalone (¥ in Crores) Consolidated (T in Crores)
DATE: 14.05.2025 Chief Manager & Authorised Officer ‘ 5 Yaar standalone and consolidated financial results
Sr . Quarter Ending En?iijj Quarter Ending Ended for the quarter and year ending 31° March 2025
FORM A Mo. FRrticutans filed with the Stock Exchanges under
PUBLIC ANNOUNCEMENT 31-03-2025 | 31-03-2024 | 31-03-2025 |31-03-2025 | 31-03-2024 | 31-03-2025 Regulation 33 of the SEBI (Listing Obligations
fDUnder F;egélation 6 og the Insclz\)lvenfy and gg?lgruptcy Board of India (Insolvency Resolution Audited Audited Audited Audited Audited Audited and Disclosure Requirements) Regulations,
rocess for Corporate Persons) Regulations, ; i
FOR THE Azr-.-gm-m“ 0|)= THE CREDITORS OF 1| Totallncomafrom Operations 1412.47 | 139168 511333 | 175289 | 166002 £,349.13 2015 including amendments thereunder. The
IWORLD DIGITAL SOLUTIONS PRIVATE LIMITED 2 | MetProfit/ [Loss)forthe period 141,87 158.10 553,04 158.40 182.73 si5.48; TullFormataiing stanoalone and congsohnated
RELEVANT PARTICULARS (before tax andExceptional itemns) g?a FEIRI rsﬁsgg ;m the I:qua:".s: Engy f:;egf!nﬁ
iqi i i imi arc are available on oc
1. | Name of corporate deblor Iworld Digital Solutions Private Limited 3 | MetProfit/ (Loss) forthe period before tax 162.77 158.10 579.94 17930 | 19833 65168 | you
2. | Date of incorporation of corporate debtor | 9th January 2014 ! Exchange websites (wwwi.bseindia.com and
3. | Authority under which corporate Registrar of Companies, Delh (after E:"‘_:E ptional items) | www.nseindia.com) and on the Company's
4 gitr);t)(:)rr;zr:gzxict);alflid // Ii?r?llifézri?ability | ‘Pt Eups g Ior s periog Srme e = L/5e 43193 126:96 168l 475.82 website (www.kirleskaroilengines.com)
" | Identification No. of cérporate debtor | U72300DL2014PTC263293 lafter Exceptional 'E_E'mg] ) . _ 2-The above axtract of -standalone and
5. | Address of the registered office and Registered Office Address as per t.hel 5 | Total comprehensive Income for the period [Comprising Profit/ 120.66 116.73 428.88 12546 145.49 47173 consolidated financial results for the quarter
principal office (if any) of corporate debtor [MCA Records: 79, First Floor, Paschimi (Loss) for the periad (after tax) and Other Comprehensive Income and year ending 31" March 2025 are reviewed
Marg, Vasant Vihar, South West Delhi, New : .
Delhi. India-110057. (after tax)] and recammended by the Audit Committee and
6. | Insolvency commencement date in 9th May, 2025 (Order uploaded on 6 | Paid-upequityshare capital 29,04 28.99 29,04 29.04 2899 20.04 approved by the Board of Directors of the
respect of corporate debtor : NCLT website on 14.05.2025) (Facevalueof ¥ 2each) Company in their respactive meetings hald on
7. | Estimated date of closure of insolvency | 5¢h November. 2025 _ 14" Mav 2095 and Mt b e
resolution process ’ 7 | Reserves [excluding Revaluation Reserve) = 284859 - 3,057.46 iy ana are audited Dy the otatutory
8. | Name and registration number of the Name: Anurag Nirbhaya ssehodminihaAidiied BalncaShiaat Auditors of the Parant Campany,
insolvency professional acting as interim |Reg. No: - : 2. The Baard of Direct t ting held on
resolution professional IBBI/IPA-001/IP-P00870/2017-2018/11468 B| BasicEPS(¥) 8.35 812 2977 9.03 10.25 3371 IR d W AR P TREHe. Tl !
9. |Address and e-mail of the interim resolution [ Address: 204, Sagar Plaza, Plot No.19, (Facevalueof ¥2each] [notannualized] 14" May 2045 has racommended .a final
professional, as registered with the Board [ District Centre Laxmi Nagar, New Delhi-110092 : dividend of Rs, 4/- (200%) per fully paid up
il 1d: i 9 | DilutedEPS(? A
| Email Id: anurag@canirbhaya.com (%) . 8.33 8.09 29.71 9.01 10.2 33.60 aquity share of Rs. 2/- sach for the year ended
10. | Address and e-mail to be used for Address: 204, Sagar Plaza, Plot No.19, (Facevalueof ¥2each] [notannualized] 31" March 2025
correspondence with the interim District Centre Laxmi Nagar, New Delhi-110092 ol L
resolution professional Email Id: cirp.iwdspl@gmail.com
11. | Last date for submission of claims 23rd May, 2025
.| Classes of creditors, if any, under clause (b) "y :
12 of sub-section (6A) of section 21, ascertained |NA India’s Iargest fleet of power ED]UHDHE, _
by the interim resolution professional ranging from 3 kW to 10 MW, is CPCB IV+ compliant, fuel agnostic
13. | Names of Insolvency Professionals identified to d buil f ?:{; i f
act as Authorised Representative of creditors | NA. dr uilt to POWET a {eritolifes uture.
in a class (Three names for each class) ‘
14.|(a) Relevant Forms and a.Web link;
(b) Details of authorized representatives | https://ibbi.gov.in/lhome/downloads Physical
are available at: Address; same as above in point No. 10
b. NA
Notice is hereby given that the National Company Law Tribunal, New Delhi Bench (Court-VI) has
ordered the commencement of a corporate insolvency resolution process of the INORLD
DIGITAL SOLUTIONS PRIVATE LIMITED on 09.05.2025.
The creditors of INORLD DIGITAL SOLUTIONS PRIVATE LIMITED, are hereby called upon to
submit their claims with proof on or before 23rd May, 2025 to the interim resolution professional at
the address mentioned against entry No. 10.
The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proofin person, by post or by electronic means.
Afinancial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice
of authorised representative from among the three insolvency professionals listed against entry
No.13to actas authorised representative of the class [NA]in Form CA.
Submission of false or misleading proofs of claim shall attract penalties. : n § 32
Sd/- Kirloskar Qil Engines Limited e : T
. Anurag Nirbhaya & Kirloskar Group Canu}%ny Place ' Puna Email: investors@kirloskar.com J::.:.:l ;ﬁﬂ“i::““r For Kirloskar Oil Engines Limited
. Interim Resolution Professional ) Date : 14" May 2025 Wabsite: www kirloskarollengines.com Consakdated Auditad S
In the matter of Iworld Digital Solutions Private Limited Registered Office: Laxmanrac Kirlozskar Road, S I ) ¥ Fobr sl P e 0 e Gauri Kirloskar
Regn. No.: IBBI/IPA-001/IP-P00870/2017- 2018/11468 Pune - 4 Tel: +91 20 7581 0341 Airichiring dped NiRRa In g fiimasy Guarter and ‘vaar Enciad Managing Direct
Regd. Address:- 204, Sagar Plaza, Plot No. 19, Eh[-?-dtl,l_g Bnc.{;::wglnlnﬂg%ic p— Fg e Eri_al SS‘DH SEdy 5505 'ur1h:- nlr.m:ll-.-:;sl. q_:-'.\:.:-:l r.i.- I:ilr::-.l-..rrllil.-.nrlr::-.l.-l; Lr.rr|1 ARSI, 3:__3:1:“:1}:2':':';;- nela d"ll:.;%anSSé&!E:,E;l;
Date: 15.05.2025 District Centre Laxmi Nagar, New Delhi-110092 I 1 L 1 Gl LT e = A WORRIN ] i L I T Poniiiiee Ling r
Place: New Delhi Email Id: anurag@canirbhaya.com, cirp.iwdspl@gmail.com

epaper.financ:ialexpres&.—cnrr‘ ® © New Delhi
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fai®: 15,/05/ 2025 I TGS
b

P SfRrPr, mmmmmmm}

| ALETYA BIHLA

e fagen whiuea fatwes

T wEE: rhm‘rmzr'mn.imr-rm 363 26
Wiz T 1F S, an i e, FEeE s teEm, @ wieE o, wers 5 ) - a00 063, e,

L i LAPITAL

R G T M G Tt T P O U T = O O 1 O e O
e wEE Wi, ooz ( CwWRREET ) F O 13 1) FOAEA
ol 11.03,2024 91 TR 99 F oW 9 @RS e s e d o e S e o g awaee F
T e o A T - SR B e 24.03,2005 71 WA wew | i 79 B o E, e T T S F gal
# afers fawen WA FeT o9 0F F1 W w6 R FraE aeEtE S, Wi e Sies e ) e 6
Aegan, siefem F 990 o Fam 3 % oy ulEs sfaRee S e 13012) F T ved v % v F, e e Sres e
(TR F Wi sfisEf 79 F 90 adwee 3 s 2 am 1302) F Ea wn a6 s Pt aansa i @
T W F UH A S AEE A 0 B e wEfes e F IfiEa 1 = EE 9 S o v ) SEsaE . ordiEa
ferams & o TRl o) Wi = S AE == TE 8, e P o srEe e ) meEe faveR sf v e 2 W o
& | |t e = vt e o g
T & e °, e a1 s T 9 e winiied) o v uw e & i B ae § e A Hefin gee
Tl W A oe0 BET & e vitde g 3mE wdhim ol o T el v of & wg T el ) mm Teafea s
ESEr, T % e i e afe o aegd | ofe w9 Ry, B sy S esfem (w) o il wefior w9 e aftm gl
o} AT W A T A T e ) e P g o aten % w d, Preffisn afng anfrel e ol o) 2 e
m{hfrqammnﬁmﬁrﬁrnsh

3 FETEAR 1) EECEE o W w

il A i o |3 i o wh .

1 | VEET W, S TN, O AT 46 TRl HiAeE weE| 11052025 | o wien ffEe el v o, ofe s e
ot i & Ty 18 e ATy S T 1.11511.] aﬂT md'ﬂﬂﬂﬁhﬁ?tﬁiﬂiﬁ#m#
el 110085, WE B o b AR, vk owowr v oo | ), w90 T i g w R # el e
mmwﬁﬁﬁl 113']41_'-‘4T‘ﬂ'ﬂ'ﬂ-'l'-‘!?ﬁﬁl7~,[. AfraTEia ﬂ-!:l'Fﬂ, feeeft-110085 & fizm & =E
TElt, T, HE- 50 FEAE weET 4 T, 9E & 110085 m mzqgﬁ; T m%mﬁ
2 ot wwed, Ta few e, e A ao weR i) mﬁéﬂm W — - "I;Ecl et o -
Wl 3 A 6 WAL A6 U TR FA AR WA it e 2 A - il wE 34, T -
I-E'-_r'ﬁ—l'lﬂ'ﬂEE TEE: 1-::|.|1:|r|'.lr!»:h-:,"r:l.':l.-;lT-";:{J_:I|'|:1:||.|,.'|||'|t, {HI IE m'lﬂm

e B A wead, a. feee s, |5 gehe 3w g
e, =7¢ fewelt- 110085
FF S HE: ABN_NSTSO00000070%057

e A A T, E e T i A A Fai a0 w T =i g7 A ST, P i a9 an
T U SRS S, T, Yo A0 T T R #) SRR T e F54 § R @6, @ e
T W F oA 1304) 3 T e T AR T e e ) e wut 9 F Beg e o, Bes
I aurmal Al ) v Tt o) A affEcan e aifan, e ai oftordt 3 e e # )

T AR TR T THEEAN 3 ) AT TR S e uliAr S = s F O fen meea S R T
gfrga safE w ) e welEiE) WA, 9 9 A W e R o T J et = 1 fAies o # ) s e
@ e o iy anferdl o afrafirrn sl qafidn aea gfigf fm gaids sfafem, 2002 (2002 %0 54) %1 91 13(2) & WA
LT e e S Bl b e O TR 2 e | B T e 0 e e e e R
fems o A & Tk wifam, faeim i wee o w & fae e st i F Fm

CH.05.2025 R )

= Fereddt L, sferwTh
faarF: 15052025 e Fagon Higzm faiees
Gollpd BRI : 410—412, 18 /12, Tg T, S, M FAIT AN, FRIat a7, I8 faeet — 110005,
' CSL Finance | A srted - 716-717, 7af 7@, <SR-, eS8 g€ Sfar, Haex 16, TS, 201301, (STR U<),
L Y Limted GIHY : 91 120 4290650 /52 /53 /54 /55, 9 : info@cslfinance.in, Legal@cslfinance.in,
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